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(d) if so, the number 0f such cases 
and reasons of their rejection and the 
steps taken or proposed to be taken 
by Government to regularise such 
appointments?

'THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL): (a) 
nd (b). No, Sir.

The proposal regarding creation of 
common cadre for Hindi Officers/ 
Translators was circulated to different 
Ministries etc. on 15th November,
1975 through a letter for ascertain
ing facts and comments had been 
invited

(c) and (d) Do not arise

'Government Officials Working on 
Deputation to Offices

7389 SHRI M A N O R A N J A N  
BHAKTA: Will the Minister of HOME 
AFFAIRS be pleased to state;

(a) whether Government propose 
to change the present policy with 
regard to permitting Government 
officials to work 0n deputation m 
other offices; and

Cb) if so, the details thereof?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI S. D. PATIL); (a) No, Sir.

(b) Does not arise.

£stimate for Fishing Trawlers

7890. SHRI JANARDHANA POO- 
JARY Will the Minister of INDUSTRY 
be pleased to stale:

(a) whether any estimate has been 
made by Government for require
ment of fishing trawlers during 1978-
79; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI- 
MATI ABHA MAITI): (a) Yes, Sir.

(b) About 80 to 100 deep sea fishing 
vessels would be required during 
1978-79. These would be m sizes of 
20 metres length and above, compris
ing various type of vessels, such as. 
Long Liners, Pole and Line Vessels, 
Purse-Seiners, Fish Trawlers, etc
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Leave of Employees going in Trekking 
Parties

7392 S. S SOMANI Will the Min
ister of HOME AFFAIRS be pleased 
to state:

(a) whether there is any proposal 
under the consideration of Govern
ment to treat the leave of Govern
ment servants as on duty for those 
going in trekking parties arranged by 
the Delhi Mountaineering Association 
and other Associations which are get
ting aid from the Government; and

(b) if notr the reasons thereof; and 
if so, the time by when Government's 
decision in this regard is likely to be 
announced?




